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Deputy Tehsildars in Kerala

1188. Shri Pottekkatt:
Shri A. V. Baghavan:

Will the Minister of Home Affaire
be pleased to state:

(a) whether regular lists were
drawn for Deputy Tehsildars for Can~
nanore, Calicut and Palghat Districts
during 1860, 1861 and 1962;

(b) whether any appointments were
made on the basis of the above lista;

(c) whether these lists have been
kept in abeyance and revised lists pre.
pared; and

(d) if so, the reasons for preparing
the reviged lists without cancelling
the original lists?

The Minister of State in the Minis-
try of Home Affairs ang Minister of
Defence Supplies in the Ministry
Delence (S8hri Hathl): (a) Yes Bir.

(b) Yes Sir.

(¢) and (d) Under the Madras rules
which were in force in Malabar area,
the promotions to the Dy. Tehsildars
Cadre were made on the basis of
merit and ability. In 1958 the Gov-
ernment ordered that the promotions
to these posts should be made on the
basis of seniority -cum-fitness prin-
ciple, These orders had effect from
19th October, 1959 but before these
orders could be enforced, lists om
selection basig were prepared and act-
ed upon upto 24th September, 1068
Government found it necessary W





